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w .Central Administrative Tribunal, Princiéél Banch

.. 0.A, No, 2277187 .

_.Mew Delhli, this the Srd day of August, 2000
e HON Dle Mr.. S, R, Adige, Vice ChairmamfA}
cizaHOM: ble-Mr.Kuldip. Singh, Member ¢J)

1. A1l India Telephone Civil Wing Nop-Gazetted
Employees Union, Central Head Quarters

RZ-62 South Extension Part-ITI

zair Uttam Nagar. .

~50 . '

Shri M.R. Vashisht,

ot

Genersal

Z, Shri A, S. Sharma )
. D/man Grade.II (C) !
' ofo E<. Engineer-IVY, MTHNL, - o
; Eastern Couwrt, New Delhi. ) LApplicants

- [ . Secretary to the Govi. of India,
Ministry of Communication,
{Department of Telecommunications)
Parliament Street, Mew Delhi-1.
A . The Chairman, )
. Department of Telecommunication,
v 20 Sanchar Bhawan, ¢
Aszhoka Road, 7
MNew Delhi~1, - Respondants
{By Advocate — Sh.S.M. Arif)

G R DE R{ORAL)
By _Hon ble Mr.S.R.Adige, Vice ChairmanfA)

. 1. Adezid both sides, -
z, . Botn  =zid agree . that the reliefs claimed by

applicants are fully covered by the CAT Jaigur PRench's

order cdated  19.5,2000 in O& Z256/86 (Babu Lal Jatolia Vs,

bt = MRASE . Lthe circumstances, the 04 succesds and is

. allowed to the extent that respondents are directed to
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